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CENTRAL ADP1INISTRATIVE TRIBUNAL

PRINCIPAL BENCH

CP-254/96 in
OA-2105/96

HON.'BLE MR.3USTICE CHETTUR SANKARAN NAIRp CHAIRMAN
HGN»BLE MR. S.P. BISUASp. MEMBER (A)

Neu Delhi this the 12th day of Nowemberp 1996.

Sunil Kumatp
S/o Sh, Ram Singh Aryap
C-TS, DIZ Areai-Sector-IU,
Raja SazaTp Gole Market,
Neu Delhi. ...Petitioner

(By Advocate Sh. Rishi Kesh)
V 0 ITS VJd

1. Sh. 3.P. Gupta,
3r, Administrative Officer,
National Museum,
Oanpath,
Neu Delhi-110011.

Sh. S.S. BisuaSp
Director General,
National Museum,
Government of India,
Ministry of Human Resource Development,
Department of Culture,
Oanpath,
Neu Delhi-110011.

3. Sh. U. Das,
Assistant Director,
National Museum,
Oanpath,
Neu Delhi-noon.

4. Sh. Gurbachan Chand,
Assistant Security Officer,
National Museum,
Oanpath,
Neu Delhi-noon. ...Respondents

(By Advocate Sh. M.M. Sudan)

This Contempt Petition having been heard on 12.11.1996
the Tribunal on the same day delivered the follouing:

ORDER
Chettur Sankaran Nair (0), Chairman

Petitioner alleges contempt of an order of

this Tribunal uhich readsj

"Issue notice to the respondents to file a

reply uithih four ueek3..oThe applicant is
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continuing on daily uages u,e,f, 5-12-95

^  till datSp and has thersfore conpletsd
206 days in continuous service. Us find

it appropriate to issue ad—interira order

directing the respondents not to discontinue
the services of the applicant..o"

This order of 1.10.1995 uas served only on 2.10.1996

or thereafter, it is said. Whatever that be ue do

not see any justification in proceeding uith the

Contempt Petition nor do ue treat the observation

"applicant is continuing on daily uages u.e.f. 5.12.95
till date, and, has therefore completed 206 days

^  in continuous service" as a finding. If it is a
finding there is nothing more to be decided in

the Original Application uhich uas not even admitted

on the day uhen this order uas passed. Contempt

Petition is dismissed. Notuithstanding that

the merits of the matter uill be considered in

the Original Application.

Dated, 12th November, 1996.
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®}SUAS CHETTUR SANKARAN NAIR (O)

CHAIRMAN

*Sanju®


